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FORM A& (SCHEDULE-I)

PUBLIC AMNOUNGCGEMENT
[Under Regulation 6 of the Insclvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

|=ﬁ NTION OF THE CREDITORS OF
z YA TR ATIOM PRIV LIMITED

RELEVANT PARTICULARS

1. |Name of Corporate Debtor Surya Irrigation Private Limited

2_|Date of incorporation of Corporate Debtor | 18th January 1994

3. | Awthaority under which Corporate Debdor is | ROCT — Jaipur
inconporated | registerned

4_ |Corporate Identity Mo, / Limited Liability UZT100RINSMMPTCO0062
Identification Mo. of Corporate Debior

5. |Address of the regiztered office and Registered Address: F-1088, RIICO Industrial Area,
princigal office (if any) of Corporate Debtor | Bniwadi Phase-lll, Bhiwadi = 301019

4. | Insolwency commencement date in Sth December, 2022 (Cerified copy of order was
respect of Corporate Dablar received on 12th December, 2022 from Hon'ble NCLT,

Jaipur Bench)

7. |Estimated date of closure of insolvency 3rd June, 2023 (180th day from the Insolvency
resolution procass commencemant date e, 05th December, J022)

8. |Mame and Registration number of the Shyam Sundar Maheshwari

insolvency professional acling as Interim | Reg. No.: IEBIIPA-001/1P-P-021152020-202113321
Resolution Professional

3. |Address & email of the interim resclution | Add.: 35, Flat Mo. F-2. Shanti Vihar, Kalyan Magar,
professional, as registered with the board | Tonk Road, Sangamer, Jaipur, Rajasthan — 302029
Email: mhswr.shyami@gmail.com

10| Address and e-mail to be used for Add.: 35, Flat No. F-2, Shanhi Vihar, Kalyan Magar,
comespondence with the Infemm Tonk Road, Sanganer, Jaipur, Rajasthan — 302029
Resolution Professional Emaill: cirp_suryairrigation@ogmail .com

11.] Last date for submisson of claims 26th December, 2022 {14th day from the date of

recsiving order i.e. 121th December, 20EZ)

12| Classes of creditors, if any, under dause (b) of| No class of creditors could be
sub-seclion (B4 of section 21, ascertained by| determined at this stage
{he Interm Resalution Professional

11| Mames of nsolvency professionals identified| Mot Apphcable
o actas authonsed representative of creditons
inaclass (thres names for each class)

14 ia) Relevant forms available 31 {a)Wab Link: https2iibbi_gow in/homel/downloads
{b) Details of authorized representatives | (k) Physical Address: Mot applicable
are available at:

Motice is hareby given that Hon'ble Mational Compary Law Tribunal, Jaipur Bench has orderad ihe

commencement of a Corporate Insolvency Resolution Process of Surya Irrigation Private Limited omn

5th December, 2022,

The creditors of Surya Irrigation Private Limited, are hereby called upon to submit their claims with proof

on or before 26th December, 2022 to the interim resolution professional at the address mentioned against

entry Mo_ 10,

The financial creditors shall submit their claims wilh proof by electranic maans anly, All sther creditors may'

submit the claims with proof in person, by posi or by electronic means.

& financial credilor belonging to a class, as lisied against the entry No.12, shall indicale its choice of

authorised reprasantativa from among the threa insolvency profassionals listed against entry Mo_13 to act

as authorised representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties. Sdi-

Shyam Sundar Maheshwari

Interim Resolution Professional, In the matter of Mis Surya Irrigation Private Limited

Date : 1412 20322 IP Registration No.: IBBIPA-001AP-P-02115/2020-2021/13321

Place: Jaipur AFA Certificate No.: AA1/13321/02/1 802231103902 Valid upto: 18.02.2023 |
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DELHI

IN

FORM A (SCHEDULE-!)

PUBLIC ANNOUNCEMENT

[ Under Regulation 6 of the Insolvency and Bankrupt
(Insolvency Resolution Process for Corporate Persons)

FOR THE ATTENTION OF THE CREDITORS OF
SURYA IRRIGATION PRIVATE LIMITED

Board of India
egulations, 2016]

i

RELEVANT PARTICULARS

1 |Name of Corporate Debtor

Surya Irrigation Private Limited

2 | Date of incorporabion of Carporate Dabtor

18th January 1954

3 [Aushority under which Corporate Debtor s
incorporaled | regstenad

ROC - Jaipur

4 |Comporate Id2nsity No. / Limited Liabiity
Igentficason No. of Corporate Debior

U2T100RJ1894PTCO10062

§ |Address of the regisiered office and
principal office (f any) of Corporate Deblor

Registered Address: F-1088, RICO indusingl Area,
Bhiwadi Phase-lll, Browad - 301018

€ [Insolvency commencement date in

Sth December, 2022 (Cartfied copy of order was

respect of Corporate Debtor received an 12th December, 2022 from Hon'ble NCLT.
Jaipur Banch)
7. | Estmated date of closure of insolvency | 3ed June, 2023 (1E0th day from the Insolvency
resolution process commencement date Le. 05th Dacember, 2022)

& |Name and Registration number of the

Insolvency professional acting as Interm
Resoluton Professional

Shyam Sundar Maheshwarl
Reg. No.: IBBIIPA-001/1P-P-02115/2020-2021/13321

9 | Address & email of the interim resolution
professional, as regisiered with the board

Add.: 35, Fiat No. F-2. Shanti Vihar, Kalyan Nagar
Tonk Road, Sanganer, Japur. Ragsthan - 302029
Email: mhswr.shyam@gmail.com

10.{ Address and &-mai %o be used for

Add.: 35, Flat No. F-2, Shant Vivar, Kayan Nagar,

wih the Interim

Tonk Road, Sanganer, Jalpur, Rajasthan - 302029
Resalstion Professional

Emall: cirp suryairrigation@gmail. com

11| Last date for submission of claims 26th Decamber, 2022 (14 day from the date of

recenving order | 8. 12th Decamber. 2022)

12 | Classes of cradiors, ¥ any, under clause (b} of| No ciass of creditors could be
sub-secton (6A) of secton 21, ascertained by| determined at Ihis stage
the Interm Resolution Professional

13| Names of nsolvency professionals identified. Not Applicable

10act as authorsad represeriatve of creditors!
inaclass ($wea names for each class)

14| (3} Relevant forms avatable at (a)Web Link: hitps./ibbigov.inhoma/downloads
(b) Detats of authonized representatives

{b) Physical Address: Not appicable
ae avalable at

Notioe is hereby gven that Horible National Company Law Tribuna, Jaipur Banch has ordered the

commencement of a Corporate Insolvency Resolution Process of Surya Irrigation Private Limited on

5th December, 2022.

The creditors of Surya Irrigation Private Limited, are hersby caled upon to submit their claims with prool

onaor before 26th December, 2022 to the interim resolution professional at the address mentioned aganst

eniryNo. 10

The fnancial creditors shal submit their clams with proof by electronic means only. All other crediiors may

submit the claims with proafin person, by posit or by electronic maans.

A financial creditor befongng 1o 2 class, as listed against e entry No 12, shall indicste its choice of

aumorised representatve from among the three insalvency professionals listed against entry No. 13 10 act

as aulhorised represantative of the dass n Form CA

Submission of false or misieading proofs of claim shall attract penalties. Sd-

Shyam Sundar Maheshwari

Interim Resolution Professional, In the matter of Ms Surya Imgation Private Limsted

Date : 14 122022 P ion No.: IBBUIPA-D01/IP-P-02116/2020-2021/13321

(Place: Jaipur AFA Certificate No.: AA1/13321/02/180223103902 Valid upto: 1802 2023 |

WWW. FINANCIALEXPRESS.COM
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